RAJYA SABHA [28 November, 2005}

(Interruptions) It is not implemented on holidays and during vacations.
Sir, in Tamil Nadu, It is being implemented throughout the calendar year.|
want to know from the hon. Minister whether the Government of India
wouid assist the State Governments in implementing this programme
throaghout the calendar year for the benefit of those students who are
studying in Government schools. (Interruptions)

SHRIARJUN SINGH: Sir, how can we provide meal to students when
the school is not running? (Interruptions)

*63. [The questions (Shrimati Vanga Geetha) was absent. For answer
vide page 27.}

Elementary education and SSA in NE States

*64. DR. KARAN SINGH:t
DR. T. SUBBARAMI REDDY:

Will the Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state:

(a) whether Government have decided to strengthen the feedback
gathering system on the progress of elementary education and Sarva
Shiksha Abhiyan (SSA) in North-Eastern States;

(b) whether under the existing funding arrangement for elementary
education and Sarva Shiksha Abhiyan, the Union and State Governments,
contribution ratio has been 75 and 25 per cent respectively;

(c) whether during the last two years some degree of stability was
brought in NE States; and

(d) if so, what steps Government propose to achieve progress of
elementary education and SSA in these States?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) and (b) Yes, Sir.

(c) Yes, Sir, implementation of the Sarva Shiksha Abhiyan programme
has improved in the North-Eastern States, in the last two years.

(d) The Central Government has provided timely financial and technical

support to the North Eastern States for the implementation of Sarva
Shiksha Abhiyan. '

1The question was actually asked on the floor of the House by Shri Karan Singh.

8



(28 November, 2005) RAJYA SABHA

DR. KARAN SINGH: Mr. Chairman, Sir, the Sarva Shiksha Abhiyan is
one of the most important programmes that we have in this country. It is
also a constitutional imperative. There have been some reports that the
implementation of this Sarva Shiksha Abhiyan in the far-flung North-
Eastern Region has been unsatisfactory for two reasons. One, there the
State Governments concemed have not been giving their share of the
fund; and, secondly, there has not been an adequate monitoring
mechanism in these far-flung areas to ensure that the scheme is working
properly. It is a very reassuring reply. Would the hon. Minister be kind
enough to tell us whether some special monitoring mechanism is being
set up, and, if there are paucity of funds, they are being made up for the
very far-flung and vuinerable North-Eastern sector?

SHRIARJUN SINGH: Sir, so far as the funds are concerned, according
to the scheme that is being implemented all over India, the funds are
flowing to the North-East also. The North-East has its own problems.
What the hon. Member is trying to say that, perhaps, the funds required
from the State Governments in the North East, as their contribution to
the scheme, sometimes, they are not able to fulfil that. And for that, |
would like to inform the hon. Member that we had written to the Pianning
Commission that this pattern that is available all over the country of 75
per cent by the Centre and 25 per cent by the State, this should be reiaxed
in the case of North-East and Jammu and Kashmir. Though, that decision
has not yet been taken in that way, but the Planning Commission and the
Government of India have written to the Ministry of Development of North-
Eastern Region for release of 15 per cent of the State’s share of the
North Eastern States, amounting to Rs. 90.07 crores, from the non-
lapsable central pool of resources, funds to be provided to the respective
North-Eastern States. In effect, this will mean that the State’s share will
come down to about 10 per cent, and that will help the States in the
North-East very fast.

DR. KARAN SINGH: Sir, that is a welcome move, and | hope the
Planning Commission will respond positively to your suggestion that for -
the North-East and for Jammu and Kashmir, the 25 per cent should be
waived.

'Sir, my second supplementary is this. Is there a cut-off date for the
Sarva Shiksha Abhiyan or will it continue until the totality of our children
are covered? Somewhere, | saw a note that the Mission period was up to
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2010. Does that mean that the programme will come to an end in 2010,
or, will the programme continue until each and every child in this country
is able to get elementary education?

SHR! ARJUN SINGH: Sir, the objective at the moment is that we
should complete this exercise by 2010. And, | hope, we will try to do it
and we will succeed. But, in case there is any left over, obviously, the
scheme cannot end at that time.

DR. T. SUBBARAMI REDDY: Sir, | would like to draw the attention of
the Union Minister to a Starred Question in Rajya Sabha, No. 80 of 2005,
and the Minister had given a reply that as per the figures, the North-
Eastern States and States like Chhattisgarh, Haryana, Jharkhand,
Maharashtra, Haryana and Punjab, there has been no release of funds
during 2001-03. During 2003-04 also, there was a very, very small release.

Keeping this in view, | would like to know whether the Government is
planning to take up on a massive scale the scheme on a war-footing
manner, throughout the country. I also would like to know how you are
planning and by what means you are going to achieve this.

SHRI ARJUN SINGH: Sir, the pattern availabie all over the country
and the pattern that the hon. Member, Dr. Karan Singh talked about the
North-East, cannot be mixed. If there is a lack of response in any State,
which the hon. Member is talking about in 2001-03, | would like to assure
him that now the situation is not like that. Practically, in all States, especially
the States he has mentioned, there is a very remarkable improvement in
the approach of the State Govemments and also the response from students.
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SHRI DWIJENDRA NATH SHARMAH: Sir, | am very happy that the
hon. Minister has taken some steps to share the burden of State
Governments, through the DONOR Ministry. But, Sir, | am not happy
with the reply to question (d) regarding the release of funds to the State
Governments. | would like to know from the hon. Minister whether he
has any information that when the funds are to be released to the State
Governments, there is a ot of delay at the Central Government level;
and if he has that information, | would like to know what steps are being
taken to release the funds on time.

SHRIARJUN SINGH: Sir, | think the information, as the hon. Member
has, may not be of the current situation. The release to the North-Eastern
States now has improved. There is no delay as Is being suggested. The
fact is that now the amounts have to be spent by the State Governments
after contributing whatever they can, and then only you can complete
this programme. | want to tell you that in the year 2004-05 and 2005-06
the releases have bégn—Arunachal Pradesh Rs. 1644.30 lakh, Assam
Rs. 9971 lakh, Manipur Rs. 1327 lakh, Meghalaya Rs. 1925 lakh, Mizoram
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Rs. 1650 lakh, Nagaland Rs. 1053 lakh, Sikkim Rs. 600 iakh and Tripura
Rs. 3535 lakh. The total comes to more than Rs. 21700 lakh.

o wvrafa: st woos s

it weras fas: gurafa s, ArrE @5 ST oy Iw F war € R Etw
i 4 wd fogn sfimm 1 afuwfas i@ w3 F1 3fe § R ok
anfds T waia o F fEon s @ R e o fdg st e @ v @ wwd
fe  gen € o = fonan aifirm 6 S wofa @, S g Wie S ya 3 &
wraf-g gwret yonedt srqrg ¢ & a1 e ) 7t I A 5 omen R, A F ween
wredl € foF wie % a1 %1 9 e goret -6 8, fras svr wwd
R T 9% var @ w= o wd faan fram gEte Tl 3 gure d) v ws @ @2

st {7 fde: wufy wAIKY, WRY-¥RT T S04 WET 7 30 specific
capacity building programmes on various inputs of SSA programme
1] $e= # =g fran 1 SSA wnfin # Ard-ded wa@ # 17 specific training
programmes R 7| Ad-$ed ®Rew 3 7 ol F 15 Ivme dae Fafad
fafegn druma # v foran | 59 |ra-wig WifeRa @ ©& continuous process
{1 Afref vpnet va @ R Y o -dei g d A m g ) wE #
aft e Al @ ws we ol 3R A 38 w5 9w 99 @ fae e
FGH1 €| 70 freaig T oiit gufan ¥ wew g % foafa v @ o=t &

Accountability of foreign channel operators

*65. SHRI VIJAY J. DARDA:T
SHRIMATI MOHSINA KIDWAL:

Will the Minister of INFORMATION AND BROADCASTING be pleased
to state:

(a) whether the Amended Cable TV Network Rules, 1994 make foreign
channel operators (Discovery, Ten Sports, Star Network and HBO) more
accountable, as now they wili have to register themselves by depositing
Rs. 1.5 crore and also nominating an Indian for telecasting their
programmes in the country;

(b) if so, whethena special mechanism has been evolved for this purpose; and

1The question was actually asked on the floor of the House by Shri Vijay J. Darda.
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